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!?• Singh - Vice ChairmanHon Die Mr. R.K. Upadhyaya - Member (Adainistrative)

Pran Singh s/o Shri Sunderlal
peon* o/o (deration Inspector*
C.RLY. Divisional Railay Manager
Bnopal
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(By |dvocatc - smt. j. Chondhary)
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Union of India
through General Manager*
Central Railway* Bombay VT.

Divisional Railway Manager
Central Railway*
Bhopal.

Assistant Operation Manager
o/o Divisional Railway Manager
Central Railway* Bhopal.

- APPLICANT

VERSUS

- RESP0ND3JT

ORDER (Oraiy

The present application has been filed challenging

the show cause noUce dated l|8p002(Anaexure-i^i)i. it is

stated by t he learned counsel of the applicant that

pursuant to the ihow cause notice the applicant's services

have been terminated^ Therefore, she wanted to amend this

O.A.* however, in our opinion, this application is premRture
and even if it is amended, the same will sUll remain

premature* as the applicant has not exhausted the

departfflent.1 rennd; available to him by aung an appeal
against the order of termination^ in this view of

natter, the learned counsel of the applicant seeks

permission to withdraw this OJt. with liberty to move a
fresh Ok If so advlsed,lf aggrieved by orders of appeailate
authority passed In appeals The permission to withdraw this
OA Is alloweda The o,A. is dismissed as withdrawn^

(R-K-ttTadhyaya)
Member (kdmnvl) ^R*R«Slngh)

Vice Qalrman : ,J
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